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Ordinance No 40 • 
B.A. Dance • 

I. Programme: 

B.A Dance shall be a full time regular Programme of three years duration. This programme shall be 
• 

run in the University Teaching Department & in the affiliated Institute/Colleges of Raja Mansingh Tomar 

Music & Arts University, Gwalior. . 

• 
2. Eligibility Rules : 

l.A candidate who has passed Higher Secondary 10+2 Pattern Examination of M.P. Board or ally 

other equivalent examination recognized by thiS university as equivalent there to. 

2. Weight age will be given to the candidates as under: 

(a) The candidates who has completed one year certificate course Dance or one year Diploma 

course in Dance of Raja Mansingh Tomar Music & Arts University, Gwalior or Any other University 

recognised by U.G.C. will be given 5 marks. 	 A, 

(b) A candidate who have pafficipated in any International/National/District Level Musical 

Conference/Symposium/Programme organized by an Institution/Body recognized by Raja Mansingh Tomar 

Music & Arts University, Gwalior shall be given 5 marks. 

(c). Additional 10 marks shall be given to those applicants who have obtained position in 

International, National, State, level competition. 

4. Academic Council shall have powers to amend the aforesaid marks and additional marks as per the 

need and requirement of time. 

5. Candidates who are in service have to obtain necessary permission from competent authority & 

have to take leave from parent department to complete the course and a no objection certificate issued by 

competent authority has to the submitted before joining the course. 

6. Candidates expelled from any other college or -dismissed from Government Service on disciplinary 

grounds and those who are known to have been involved in acts of crime and of gross indiscipline pr 

misbehavior will not be eligible for admission. 

7. Firstly a University Teaching Department and affiliated college/Institute shall be given 30 seats 

which may be increased on the recommendation of the Academic Council looking in to the requirement and 

facility. 

8. Reservation for SC/ST/OBC candidates and candidates belonging to freedom fighter, Ex"- military 

•• 
	 person category shall be in accordance with M.P Government Rules. 1-lowever, if the candidates in these 

categories are not available, the vacancies shall be filled with General candidates who have qualified in the • 
admission test and seat allotment shall be as per the merit in wait list. 

• 



• 

• 

111 	 9. Admission shall be granted to the candidates on their own risk and responsibility on the basis of 

details furnished by them. If any time it is noticed that admission has been obtained by any candidate by giving 

incorrect, false information, concealing information or by oversight, the admission granted shall be cancelled 

and the candidate shall be asked to leave the dept. forth vitft  after testing the accounts. 
• 

10. There is no age bar for the admission in the course. 
• 

3. Admission 41 
Rules regarding admission procedure shall be applicable as framed by Raja Mansingh Tomar Music & 

Arts University, Gwalior & Govt. of MR Bhopal. 

• 
Course Structure 

The course structure and detailed syllabus will be Finalized by Board of studies under the faculty of Dance. 

• 
Scheme of Examination 

The Scheme of examination for the course & the programme shall be prescribed/notified by the 
A, 

university from time to time. The examination of the course will be conducted as per semester system of 
examination (Ref Ordinance No.7.) • 

6. Conditions of passing & award of division 

(a) An examinee Obtaining, 75% or more marks in the aggregate .shrill be given distinction. Those 

obtaining 60% or above but below 75% will be give First division. Those obtaining 50% but below 60% will • 
be given Second division. Those obtaining 36% and above but below 50% marks will be awarded Third 

division. The minimum pass marks in each course will be 36%. 

(b) If an examinee fails in any paper, he or she may. be  permitted to appear in the subsequent 
examination in the/those paper (s). 

It will not be necessary for candidate who is not successful in the examination to seek admission in the-

same course. Such a student may appear as "Failed - reappear" candidate after depositing the required fees in 
Lill 	 LI LUUCIILl‘ III get yin) uice tAkilige LU1.1iTh:, We CLOW Se. 

7. General Conditions: 

(i) All other matters not specifically •provided in this ordinance, shall be governed by relevant 

provisions of general ordinances of the Raja Mansingh Toinar Music &Arts University, Gwalior. 

(ii) In case of any dispute regarding the interpretation of any rule/order, the matter shall be referred to 
the Vice Chancellor and his decision shall be final 
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